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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Miscellaneous Application No. 21/2022 in MA 665/2021 in SMW(C) No.
3/2020

IN RE COGNIZANCE FOR EXTENSION OF LIMITATION Petitioner(s)
VERSUS
XXXX Respondent(s)

(FOR ADMISSION and IA No0.1935/2022-APPLICATION UNDER SECTION LV
RULE 6)

Date : 07-01-2022 This application was mentioned today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s) Mr. Shivaji M. Jadhav, Adv.(Mentioned by)
Mr. Manoj K. Mishra, Adv.
Dr. Joseph Aristotle S., Adv.
Ms. Diksha Rai, Adv.
Mr. Nikhil Jain, Adv.
Mr. Atulesh Kumar, Adv.
Dr. Aman M. Hingorani, Adv.
Ms. Anzu Varkey, Adv.
Mr. Aljo Joseph, Adv.
Mr. Sachin Sharma, Adv.
Mr. Varinder K. Sharma, Adv.
Mr. Abhinav Ramkrishna, AOR

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER
The Court is convened through video Conferencing.
Upon being mentioned by Mr. Shivaji M. Jadhav, 1learned
counsel for the applicant, we deem it appropriate to direct the
Registry to list the MA on 10.01.2022.

(SATISH KUMAR YADAV) (R.S. NARAYANAN)
DEPUTY REGISTRAR COURT MASTER (NSH)



